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Sl No.  States/UTs Total No. of Hospital Total No. of Beds
15, Madhya Pradesh 7 25
16  Meghalaya 0 0
17. Maharashtra 13 2390
18, Nagaland 0 0
19, Odisha 6 325
20, Puducherry 1 7
21, Punjab 8 47
22, Rajasthan 6 495
23 Sikkim 0 0
24, Tamil Nadu 10 1856
25. Telangana 7 o7
26, Trpura 0 0
27.  Uttar Pradesh 16 1886
28, Uttarakhand 0 0
29, West Bengal 14 3534
ToTar 151 19765

Source: National Health Profile 2018.

CGHS facility/health insurance for sportspersons

738. SHRI SANJAY RAUT: Will the Minister of HELATH AND FAMILY WELFARE
be pleased to state:

(a) whether Government 1s seriously considering the proposal for providing
CGHS facilities or health insurance scheme to the sportspersons to avail medical

facilities, particularly for Stats level and national level sportsperson in the country;
(b) if so, the details thereof;, and
(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) to (¢) No; at present there is no

proposal to provide CGHS facilities to State level and national level sportspersons in
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the country since Central Government Health Scheme (CGIS) is primarily meant for the
Central Government Employees and Pensioners receiving their salary/pension from

Central Civil Estimates.

Most of the elite as well as top level sportspersons, undergoing training at
Centres of Sports Authority of India {SAI) are provided expenses towards medical
treatment and insurance under various schemes of SAl Moreover, Sports persons, who
are working in Central Government, State Governments, Central PSUs are entitled for
same facilities for medical treatment as are available to other employees, as per their

respective schemes.
PMSSY in Tamil Nadu

739. DR. R. LAKSHMANAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether it is a fact that Government has not selected any State Government
Medical Colleges/Hospitals for upgradation during phase IV and Phase V(A) under
Pradhan Mantri Swasthya Suraksha Yojana (PMSSY) in the State of Tamil Nadu; and

{(by if so, the reasons for not choosing any State Government Medical Colleges/
Hospitals for upgradation during Phase I'V and Phase V(A) under PMSSY in the State
of Tamil Nadu?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) and (b) Government of India has
taken up 73 Government Medical Colleges (GMCs) for upgradation in various States/

UTs of the country to provide super speciality medical care facilities.

Following 4 Government Medical Colleges in Tamil Nadu have already been

approved for upgradation under different phases of PMSSY:
(1) Govt. Mohan Kumaramangalam Medical College, Salem under Phase-I.
()  Madurai Medical College under Phase-I1.
(m) Thanjavur Medical College under Phase-II1

{(vy Tirunelveli Medical College under Phase-II1.



